| TEM NO 49 REG STRAR COURT. 2 SE
CTI ON X

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR. M V RAMESH

Petition(s) for Special Leave to Appeal (O No(s). 31
77/ 2015
STATE BANK OF | NDI A Pet i
tioner(s)
VERSUS
DR VI RENDRA PAL KAPOOR & ORS. Resp
ondent (s)

(with office report)

Date : 02/12/2015 This petition was called on for hearing today.

For Petitioner(s) Pri yanka Das, Adv.

Sanj ay Kapur, Adv.
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For Respondent (s) Aviral Shukl a, Adv.

Ardhendurmaul i Kumar Prasad, Adv.
Par manand Gaur, Adv.

Ati shree Sood, Adv.
Vi j ayal akshnmi  Menon, Adv.
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UPON hearing the counsel the Court nmade the follow ng

ORDER

Four weeks time, as | ast chance is gi ven to
t he | ear ned
counsel for t he r espondent Nos. 1 and 2 to file
t he count er
affidavit.

Four weeks time is gi ven to t he | ear ned coun

sel for t he

respondent No.3 to file the counter affidavit.
Service of notice is conmplete on the respondent No.4 but no
one has entered appearance on his behal f.
Signature Not Verified

Digitally signed by
Madhu Grover
Li st again on 10. 2. 2016.
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